SLP(C) No. 13447 OF 2003

I TEM No. MM+ 4 Court No. 1 SECTI ON | VB

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.13447/2003
(From the judgenent and order dated 04/07/2003 in CW 9856/ 03
of The H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)
SARQJ Petitioner (s)
VERSUS
STATE OF HARYANA & ORS. Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for exenption fromfiling c/c of the inpugned Judgnent )

Date : 31/07/2003 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE K. G BALAKRI SHNAN
HON BLE MR JUSTICE S.B. S| NHA

For Petitioner (s)M. Hiren Dasan, Adv.
M. Rajnish GQupta, Adv.
M. Chanchal Kumar Gangul i, Adv.

For Respondent (s)

UPON bei ng nmentioned by the counsel the Court nmade the foll ow ng
ORDER

No orders.

(D. P. WALI A) ( SURAJ PARKASH)
COURT MASTER COURT MASTER



